
 

 
 
 

 

 
 
 

Annexure – 6 
Name of the corporate debtor: FOODCO DELICACIES INDIA PRIVATE LIMITED; Date of commencement of CIRP: 24.03.2022; List of creditors as on: 23.06.2022 

 

List of other creditors (Other than financial creditors and operational creditors) 
 

Sl. 
No. 

Name 
of 
credito
r 

Identificatio
n No. 

Details of 
claim 
received 

Details of claim 
admitted 

Amoun
t of 

conting
e nt 

claim 

Amount 
of any 
mutual 

dues, that 
may be 
set- off 

Amount 
of claim 
not 
admitted 

Amount 
of claim 
under 

verifica
ti on 

Remarks, 
if any 

Date 
of 
receip
t 

Amoun
t 
claime
d 

Amoun
t of 
claim 
admitte
d 

Nature 
of 
claim 

Amount 
covered 

by 
securit

y 
interes

t 

Amount 
covered 

by 
guarante

e 

Whethe
r 
related 
party? 

1 Regional 
Providen
t Fund  
Commiss
ioner -II 
& 
Recover
y 
Officer, 
EPFO  
Regional 
Office, 
Bhavishy
anidhi 
Bhavan, 
Kaloor, 
Kochi-
682017. 

 

18.04.20
22 

16,32,134
.00 

16,32,134.
00 

Payment of 
dues 
assessed 
vide 
enquiry 
under 
section 7A 
of the act 
due to non-
remittance 
of EPF 
contributio
n and 
related 
penal 
damages 
and interest 

NO NO NO NO NIL NIL NIL Admitted  

 TOTAL AMOUNT ADMITTED 16,32,134.
00 

         

 


